
HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
(The Secretariat, Committee for Designation of Senior Advocates) 

***** 

NOTIFICATION 

Dated: t!J/1. U21u£6 
I • 

Subject: Application for designation of Senior Advocates. 

It is hereby notified that due to change in criteria and replacement of the Rules 

for designation of Senior Advocates vide notification No. 2541/RG/LP dated October 30, 

2023, as per the directions of the Hon'ble Apex Court in Writ Petition No. 454 of 2015 

titled Indra J aising vs Supreme Court of India and others, the learned advocates who have 

already submitted applications are required to update/replace their applications to bring the 

same in conformity with the criteria laid down as per the new Rules. 

All the learned Advocates whose applications are pending consideration, are 

therefore, asked to modify/replace the same within 15 days from the date of issuance of 

this notification. 

By order. 

Yash Paul Bourney 
(Director, J&K Judicial Academy) 

SECRETARY, 
Committee for Designation of Senior Advocates 

No.5"lf()66 ..-C£t/R~ I ~~rll Uf 

COPY TO: 

1. Registrar General, High Court of J &K and Ladakh, at Jammu. 
2. Principal Secretary to Hon'ble the Chief Justice, High Court of J &K and Ladakh at 

Jammu. 
3. Secretary to Hon'ble Mr Justice Tashi Rabstan 
4. Secretary to Hon'ble Mr Justice Atul Sreedharan . 

............... for information of their Lordships. 
5. Shri D. C. Raina, Advocate General. 
6. Shri Reyaz Ahmad Jan, Sr. Advocate. 

. .................. for information. 
7. Registrar Judicial, High Court wing Jammu/Srinagar, with a request to display the 

notice on the notice board. 
8. All the Principal District & Sessions Judges, with a request to display the notice 

on the notice board. 
9. President, J&K High Court Bar Association Jannnu/Srinagar, with a request to 

display the notice on the Notice Board of the Bar Association. 
10. CPC e-courts High Court of J&K with a request to upload this notice on the High 

CourtWebsite. ~ Y
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